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OtBcreaoe between Finance and Cm * 
merce Ministries over Foreign Ex­

change Regulations Act

9890. SHRI D. D. DESAI: Will the 
Minister of FINANCE be pleaded to 

atate; if

(a) whether serious differences of 
opinion exist between Finance and 
Commerce Ministries over applying 
Foreign Exchange Regulation Act to 
'exporters;

(b) if so, whether these differences 
ftave been resolved;

(c) whether regulations in this con­
nection have been finalised; and

<d) if so, main features thereof?

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAV AN): 
<a) No.

(b) Does not arise.

(c) and (d). The matter is under 
consideration.
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Formula for giving aid to States

9891. SHRI D. D. DESAI: Will the 
Minister of FINANCE be pleased to 
state:

(a) whether the Centre is thinking 
of changes in the aid formula for 
States; and

(b) if so, the main features thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI K. R. GANESH): (a) and (b)’. 
The principles for allocation of the 
Central assistance for the State Plans 
during the Fifth Five-Year Plan are 
under consideration by the Planning 
Commission and will be finalized in 
consultation with the National 
Development Council. It will be pos­
sible to indicate the principles only 
after they are finalized.

Investment by way of Loaas tad Ad­
vances by Nationalised Banks and
S.B.I. la Agriculture and Industry 

during 1913

9892. SHRI RANA BAHADUR 
SINGH; Will the Minister of FINANCE 
be pleased to state:

(a) the figures about the percentage 
of investments by way of loans and 
advances, by each of the nationalised 
banks and State Bank of India in 
agriculture and industry during the 
year 1973;

(b) what percentage of such invest­
ments in industry was in the small 
scale sector, in monopoly houses and 
in other industries; and

(c) what was the percentage of 
realisation by each of these banks 
from agricultural and industrial 
sectors?

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN):
(a) to (c). Information, to the ex­
tent possible, is being collected and 
will be laid on the Table of tb"» 
House.




